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LOK SABHA 
UNSTARRED QUESTION NO. 1335 

TO BE ANSWERED ON 25TH JULY, 2016 
 

SUBSIDY FOR MAINTAINING PRICE STABILITY TO TEA 

1335. SHRI R.P. MARUTHARAJAA: 

Will the Minister of COMMERCE & INDUSTRY (वािण य एव ंउ योग मंत्री ) be 

pleased to state: 

(a) whether  the  Government  is  continuing  the  scheme  to  provide  subsidy  for  maintaining 

price stability to tea due to international competition and markets;  

(b) if so, the details thereof; and 

(c) the details of security measures taken by the Government in various areas of Assam, Tamil 

Nadu, Kerala and other tea growing States of the country? 

ANSWER 
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY 
(INDEPENDENT CHARGE) 

(SMT. NIRMALA SITHARAMAN) 
 

(a) to (c):  The  Price  Stabilization  Fund  Scheme  was  implemented  by  the  Central 
Government from the year 2003 to 2013 with a view to protect the farmers of plantation 
crops including tea from losses on account of price fluctuations.  The Scheme was reviewed 
and,  in  light  of  the  experience  gained  from  implementing  the  Scheme,  a  market‐linked 
Revenue Insurance Scheme for Plantation Crops (RISPC) has been proposed for protecting 
the farmers of plantation crops, including tea plantations, against losses arising from both 
fluctuations in yield as well as prices.  
 

To ensure social and economic security, the tea garden workers in the country including the 
States of Assam, Tamil Nadu and Kerala are provided basic welfare services and amenities 
such  as  housing, medical  and  primary  education,  water  supply,  sanitation  etc.  under  the 
Plantation Labour Act, 1951.   
 

Moreover,  the  workers  of  the  tea  industry  are  covered  by  various  industrial  and  social 
security  legislations  such  as  Workmen’s  Compensation  Act,  Payment  of  Gratuity  act, 
Provident Fund, Payment of Bonus Act, Maternity Benefit Act, Payment of Wages Act.  

Besides,  the  Government  implements  through  the  Tea  Board  welfare  activities  for  tea 
plantation  workers  and  their  dependents  in  tea  estates  under  the  Human  Resource 
Development (HRD) Scheme.   
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